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DATE OF DECISION 15.2.1O5. 

3hr1 :iu u:if : - L jati1]- ::irsh 	
Petitioner 

Mr. ?.T3.G37iJ 	 Advocate for the Petitioner (s) 

Versus 

LJC11Ji ,)L Lt1C)i. 	 Respondent 

iIr.Akii Zursbi 
	

Advocate for the Respondent (s) 

CORAM 

The Hon'ble Mr. 

The Hon'ble Mr. 

JUDGMENT 

Whether Reporters of Local papers may be allowed to see the Judgment ? 

To be referred to the Reporter or not ? 

Whether their Lordships wish to see the fair copy of the Judgment ? 

Whether it needs to be circulated to other Benches of the Tribunal ? 
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-2- 

Shri IIuundrei J 	atilal Iarsh, 
Add : 155, Iunicipal çuarters, 
'Jeer Shastri Nager, 
Rajkot. 

(Advocate : ICr.?.B.Gogia) 

.Applicnnt. 

4 

S. 	 VerSUS 

Union of Iaie, 
Through : 3ecretar7- , 

try of Finance 
(Central Excise), 
Government of India, 
ilew Delhi. 

Asstt. Collector, 
Central Excise, 
Dr.yagnik Road, 
Jeer Ramkrishne :shram, 
Rajkot. 

(Advocat;e 	:Ir.Akil I'Zureshi) 

(DEC13 13:1 BC CIRCtJLATIOi'i) 

. . .Respondents. 

ORDER 
R.A.ST.IlO. 7 OF 1996 

III 
O.A.O. 369 a' 1990. 

Date : 15.2.1996. 

as 	 Per : 	Hon'hle Ir.K.Ramamoorthy 	: Member (A) 

The Review Application has been filed aelniost the 

order passed on 14.5.1995. The only ground raised by the 

applicant is that the contentions ieade by the applicant 

have not been referred to in the order itself. The order 

is in fact a speaking or.er where a reference is specifically 

made to the :Llain 	tn- of the applicant. No specific 

instance'have been cited in the Review Application regarding 

any error apparent either on the f ace of law or on the 

face of facts. The Review Application is therefore, found 

to be without merit and is rejected.. 

( IC. Ram amoor thy ) 
Member (A) 

nit. 
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Add ; 

1 .ai Jayentilal Harsh, 

Municipal uarters, 
Jear Shastri :Jagar, 
Rajkot. 

(Advocate : Mr..B.Gog1j 

Versus 

1, Union of IIdia, 
Through : Secretary, 
Ministry of Finance 
(Central xcise), 
GOver:rnent of India, 
New Ielhi, 

2. Asst. Collector, 
central Excise, 
IJ.r.Yagiik Road, 
Near Ramkrishna Ashram, 
Rajkot. 

(Advocate ; Mr.Mdl I(Ureshj) 

.. .Applicant. 

. . .Resporidents. 

S 

mw 

Date : 16th July,1996. - 

Erratum to the order dated 15.2,1996, 

please read R.A.3T.N3. 07/96 in 3.A.T3.364/90 

in place of .11.tT3.07/96 in .JJ.369/90, in 

he caption. 

(K.Rrnrnoorthy) 
Merner (A) 


